
Government of West Bengal
Legislative Department

West Bengal Act VI of 1957
THIE WIEST BENGAL APPROPRIATION (VOTE ON

ACCOUNT) AGT, 1957

[Passecl by the lVest Bengal Leg·islat1.1,-re.]

[Assent of tho Governor was first published in the Calcutta Gazette,
Jztraordinary, of the 29th March, 1957.J
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2. From and out of the Consolidated Fund of West
Benoal there may be withdrawn sums not exceedino those
specified in co.hmm 2 of the Schedule a_mounting '\n the
aggregate to the sum of fifty-one crores, s1xty-to lakhs and
sixteen thousand rupees towards defraying the several
charoes which will rome in course of payment lluring the

> j 19gfinancin year -. I-).

3. 'fhe sums authorised to be withdrawn from nud out
of the Consolidnted Fund of West Bengal by this Aet
shall be appropriated for the services and purposes
expressed in the Schedule in relation to the said year.

PriceIndian, nP. 12; English, 3d.

With­
drawal of
Rs. 51,62,
16,000
from and
out of the
Consoli­
dated Fund
of West
Bengal for
the finan.­
clal year
1957-58.

Appropria­
tion.

1. 'l'hjs Act may be culled the West J3engal A pproprin- Short title.
tion (Vote on Aeeount) Act, 1957.

[29th l\iarch, 1957.J

An Act to provide for the withdrawal of certain sums from, and
out of the Consolidated P1.tnd of T-Vest Bengal for the
service of a part of the financial yea·r 1957-58.

\V1-umBAS it is expeclieut to provide for the withdrawal
of certain sus from and out of the Consolidated :F'und of
West Bengal for the service of a part of the financial year
1957-58;

It is hereby enacted in the Eiohth Year of the
Rerublic of India, by the Legislature

0
0£ vVest Bengal, as

follows:-.
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(Schedule.)
SCHEDULE.

(See sections 2 and 3.)

[West Ben. Aci-"{
·.·

I
2

Sums not exceeding-
Services ·e.nd purpo!'!es.

Voted bv the
Legislative
Assenbly.

Ohnrged on
the Con­

solidated Fund.

I
1'oLa1.

2,35,0O0

Rs.

35,42,000

2,04,58,O00

1,000

Rs.

17,20,000
3,57,ooo

48,25,ooo

0,13,003
2,25,000 2,25,003

12,45,003 $

9,34,000 . I
77,so,ooo

•
6,66,000

35,42,000

2,04,58,000

2,34,000

Rs.

12,45,000

I 7,26,000

3,57,000

·48,25,000

9,13,000

6,65,000

9,34,000 ..,

77,80,000

A-Direct Demand on Revem•e.
8-Sta.tc Excise Dutfos

9Stan1ps

10-Forest

11--Regist;ro,tfon

12-Taxes onJVehicles

13-0ther 'faxes..and. Duties

C-Revenue Account of Irrigation, Navigation,
Embankment and Drainage Works.

17-Interest; on Irrigation Works (Commer­
cial).

XVII-Irrigal;ion-vVo.rking O:i..1)enses

·18--0ther Revenue expendituro financed
from Ordinary Revenues.

H-Civif Works and Miscellaneous Public
Improvements.

5IA-Jnterest on Capital Out.Jay on l\foltipur­
pose River Schemes.

LB-Other Revenue expediture connected
with 11-:rultipurpose River Schemes.

AA-Principal Revenue Heads-Forest and
other Capitar Accounts outside the Reve­nue Account.

65Payment of Comonsation to Land
Holders, etc., on tho abolition of the
Zem:ndary System.

A-Direct Demand on the Revenue.

d.Tes on Income other than Corporat.ion
I'ax and Estate Duty.

7-Land Revenue

J!
I
,'



Th.e 1Vest Ben.gal Appropriation (Vute on Account) Act, 1957.
VI of 1957.] 3

Sums not exceeding-
Sorvicos nnd purposes.

r'

Voted by tho
Legislative
Assembly.

Charged on
the Consoli­
dated Fund.

'

Total.

lg8Construction of Irrigation, Navigation,
Em.bn.n.Ianent and Dra.mago Works
(Commercial).

capital Account of Civil Works and
HGqellaneous Public Improvements out­

side the Revenue Account.

BOA-Capital Outht:y on Multipurpose River
Schomos outside the Revenue Account,

E-Debt Services.

9gInterest on Debt and other obligations ••

l 2
3
_,Appropriation for Reduction or Avoid-

( ance ofDebt.

f'-CiviJ Administration.

Rs.

26,76,000

62,55,000

1,000

I
Rs.

1,50,00,000

Ra.

26, 76,000

62,55,000

1,50,01,000

cc-Gapiial Account of Irrigation, Navigation
Embankment and Drainage Works out.
side Ule Revenue Account.

Genei·al Administration .. . . 1,43,63,000 4,42,000 1,48,05,00025­

.Administration of Justice .. . . 37,85,000 11,73,000 49,58,00027­
9g-Jails and Convict Settlomonts .. 40,09,000 . . 40,09,000

t, 3,13,27,000 3,13,27,000J 99-Police . . .. . .
/: g0-Ports and Pilotago . . .. 3,40,000 . . 3,40,000

g6Scientific Departments . . .. 29,000 . . 29,000

37-Education
. . .. 4,84,84,000 . . 4,84,84,000.

38-l\:Iedical . . .. 2,05,18,000 13,000 2,05,31,000

l 39-Public Health . . .. 1,01,02,000 . . 1,01,02,000

40-Agriculture-Agriculture . . .. 2,25,34,000 . . 2,25,34,000

Ff-Civil Administrafion-Capital Account
outside the Revenuo ccount.

1-Capital Outlay on schemes of Agriou1t-ural
Improvem.ent and Research outside the
Revenue Account

--------------

47,50,000 47,50,000
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[West Ben. ~

I
2

Services and purposes.
Sums not exceeding-

Voted by the
Legislative
Assembly.

Charged on
the Con­

solidated Fund . Total.

Rs. Rs. Rs.F--Givil Administration.
40-Agriculture-FiBheries . . . . 13,34,000 .. 13,34,0€41-Veterinary . . . . 16,39,000 .. 16,39,0€42-Co-operation . . . . 19,14,000 .. 19,14,O€43-IndustriesIndustries . . . . 44,42,000 .. 44,42,0€
H-CiviI Works and Miscellaneous Public

Improvements.

52Interest on Capital Outlay on ElectricitySchemes.

52A-Other Revenue expenditure connected
with Electricity Schemes.

XLI-Receipts from Electricity Schemes­
Working expenses.

HH-Capifal Account of Civil Works and
Miscellaneous Public Improvements withinthe Revenue Account.

53-Capital Outlay on Electricity Schemes
met out ofRevenue,

FF-Civil Adrninisfration-Capifal Account
outside the Revenue Account.

72-Capital Outlay on Industrial Development
outside the Revenue Account,

HH-Capital Account o? Civil Works and
Miscellaneous Public Improvements out­
side the Revenue Account.

81A-Capital Outlay on Electricity Schemes
outside the Revenue Account.

F.--Civil Administration.

43-Industries-Cottage Industries

FF-Civil Adrninisfration-Oapifaf Account
outside the Revenue Account.

72-0apital Outlay on Industrial Development
outside theRevenue Account-Cottage
Industries.

47,55,000

40,77,000

,.s•.ooo I 1,83,008
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Sorvices and purposes.
Sums not exceeding-

Voted by the
Legislative
Assembly.

Charged on
the Consoli­
dated Fnnd.

Total.

Rs. Rs. Rs.lF'-Civil Administration.
1! 43-Industries-Cinchona. .. . . 1'1-,67,000 14,67,000. .

47Miscellaneous Departments .. . . . . . .I 47-1\fiscellaneous Departments-Fire Services 14,22,000 .. 14,22,000./
47-Miscellaneo1;13 Departments-Excluding 80,65,000(' .. 80,65,000Tire Sorvces.

H-Civif works and Miscellaneous Public
I Improvements.
!

60-Civil Works .. .. 1,82,10,000 6,08,000 1,87,18,000
1

ft

'
J-Misceflaneous. r

%.
73,16,000 ,54-Famino .. . . . . 73,16,000

54B-Privy purses and Allowances of Indian 73,000 73,000 i..
f~l Rulors.

55_Superannuation Allowances and Pensions 57,85,000 92,000 58,77,000

~ JJ-MisceJJaneous Capital Account within
£ the Revenue Account.
'i

Commutation ofPonsions financed from55A- .. .. . .Ordinary Revenues.

·,. \ JJ-Miscellaneous capital Account outside. the Revenue Account.!.
,f

83Payments of commuted value of pensions 3,17,000 6,000 3,23,000
diiscellaneous.

56Stationery and Printing .. 29,23,000 . . 29,23,000
57-Miscellaneous-Miscellaneous . . .. . . . .

fl 57_Mfacellaneous-Contributions .. 54,00,000 8,18,000 62,18,000j 57-Miscellaneous-Other MisceIIaneous 62,13,000 1,000 62,14,000Expenditure.

JJ-Miscelfaneous Capital Account outside
% the Revenue Account.

l

82--Capital Account of other Stat-e Works 1,81,58,000 .. 1,81,58,000outside the Revenue Account.
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The vVest Ben.90.l A.pzJ1•opriation (Tlote on Account) Act,
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89,000

Rs.

Sums not exceeding--

Rs.E-Debt Services,

Services and purposes.

22-Intereat on Debt and other obligations­
Expenditure on displaced peraoI1B.

J-Miscellaneous.

'
.
.¾jy
4ti$%-----.----,----~Jj
:i1Voted by tho Charged on ~

Legislative the Consoli- Total. .:fil
Assembly. dated Fund. ~

----------------------------------- --------,-------~.!~
MyRs.

#
89,0o#

. -;,!. ....

;

ii
. I
: I

. l

I

57-Miscellaneous-Expenditure on dis-
placed persons.

dJ-MisceUaneous Capital Account outside the
. Revenue Account.

82-Capita.l Account of other State vVorks
outside the Revenue Account-Expen­
diture on diaplacod persons,

PubHc Debt.
Loans for displaced peraoUB

Loans and Advances by State Government.

Loans and Advances to displaced persons

E-DeM Services.

22-Interest 011 Debt and other obligations­
Community Development Projects.

· M-Extraordinary items.

63B-Community Development Projects,
National Extension Service and Local
Development Works.

JJ-MisceIJaneous Capita~ Account outside the
Revenue Account.

82-0apittil Account of other State Works
outside the Revenue Account-Com­
munity Development Projects .

Public Debt

Loans for Community Development Projects

Loans and Advances by 8tale Government.
Loans and Advances under Community

Development Projects.

3,83,96,000

1,30,83,000

2,00,00,000

75,93,000

8,36,000

10,61,000

2,000

3,52,000

4,20,000

a,sa,ss,o~,

1
3
"e

1,30,85,0~i'
:
'.t_

8,36,

10,Gl,O



The est Bengl Appropriation (Vote on Account) Act, 1957.
YI of 1957.]

(Schedule.)

1
2

Services and purposes. Sums not exceeding-

NI--Extraordinary Items.

63-Extraordinary charges in India

i 640-Pre-Part;ition Pu.yments

HHGapital ccount of Civil Works and
Miscellaneous PubHc Jmpro11ements
outside the Revenua Account.

80A-Capital Outlay on Multipurpose River
Schemes outside the Revenue Account
-Damodar Valley Project;,

81-Cu.pital Account of Civil Worls outside
the Revenue Account,,

J-MisceHaneous.

LVIAReceipts from Road and Water
Transport Schemes--Working I­
pensos.

'au-Miscellaneous Capital Accost outside
he Revenue Account,

82B-Oapital Outlay on Road and Water
Transport Schemes ontsido the
Revenue Account.

I 85A--Oapit;o.I Ontlny on State SchemA.3 of
Govorrunent 'l'ra. •:ling.

Publi(IDlebt.

Floating Debt

Loans from Reserve Bank of Indio.

Loans from Union Clovornment

Loans and Advances;jy State Government,

Loans and Advances by St;o.te Government

Total

WBGP-57/8-l028A-5l\I

Voted by tho
Legislative
Assembly.

Rs.

86,12,000

3,14,000

2,04,94,000

98,93,000

19,05,000

86,33,000

..

2,00,00,000

48,99,94,000

Charged on
tho Consoli­
dated Fund.

Rs.

2,35,000

68,45,000

2,62,22,000

Total.

Rs.

86,12,000

3,14-,000

2,04,94,000

3,30,39,000

1,01,28,000

19,05,000

86,33,000

68,45,000

2,00,00,000

51,62,16,000
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